FORM A
PUBLIC ANNOUNCEMENT
{ Under Regulation 6 of the Insolvency and Bankruptey Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
JAINCO AUTOMOTIVE PVT LTD,

RELEVANT PARTICULARS
| Jainco Automotive Pyt [ad.

1. | Name of corporate debtor

[ 28/02/19806

2. | Dae of incorporation ol corporate debtor
1 Authority under Iu-hiuh corporate deblor is | ROC Kolkata [1
| incorporated / registered
14 Corporate Identity No. / Limited Liability | (134103 WB 19861 TC040271
|| ldentification No. ol corporate debtor
< | Address ol the registered office and | DE-15. Deshbandhu Nagar. Baguihati. North 24 Parganas.
~° | principal office (it any) of corporate debtor West Bengal-700059
6 Inf}lx'csatig. commencement date in respect May 14. 2026
ol corporate debtor
7 Lstimated date ol closure of insolvency | November 10, 2026 (180 davs from  Insolvency

resolution process Commencement Date)

Name and  registration number o the | A Subodh Kumar Agrawal

8. | insolvency professional acting as interim | Reg No: IBBUIPA-001/AP-POO087 201 7-18/10183
resolution professional

Unit No 301, 3" Floor, 1 Ganesh Chandra Avenue,
Kolkata. WB -700013
[:-mail : subodhka'w gmail.com

Address and e-mail ol the interim resolution
professional. as registered with the Board

d " . Unit No 3001, 3" Floor. | Ganesh Chandra Avenue,
' Address and ‘csmail 10 h_"' used 1or | Kolkat, West Bengal-700013
| 10, | correspondence with the interim resolution

Fll'llfL"NiﬂH;l] Femail : ihe gaincous gmatl.com

11, | Last date for submission of claims May 28. 2026

Classes of creditors, if any. under clause (b)
ol sub-section  (6A) ol section 21,
ascertained by the  imterim  resolution
professional

[ Names  of  Insoleney  Professionals
identified o acl as  Authorized
Representative ol ereditors in a class (Three
names [or each cliss)

() Relevant Forms and

14, [(h) Details of authorized representatives

are available at:

Not Applicable

Not Applicable

(&) https:/bbigov.in/home/downloads |

(h) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Kolkata Bench has ordered the commencement
ol o corporate insolveney resolution process ol Jainco Automotive Pvt Ltd on May 14, 2026.

I'he creditors of Jaineo Automotive Pyt Ltd. are hereby called upon to submit their claims with proof” on or
hetore May 28, 2026 o the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means,

A financial creditor belonging to a class, as listed against the entry No. 12 shall indicate its choice of authorised
representative from among the three insolveney professionals listed against entry No. 13 to act as authoriscd
representative of the class in Form CA.L

Submission of false or misleading prools of claim shall attract penalties. M'Q/

Date: May 15, 2026 =l
Mace: Kolkata CA Subodh K#mnar Agrawal
Interim Resolution Prolessional
IBBLIPA-001/1P-POOOKT 201 7-18/10183
AFA Valid till 31st December. 2026
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dotel &6 Canara Bank -4 BEEULLE
e o < e NOTICE
I"r I section 13(2)

Regional Office : Siliguri, Home Land Business Centre
2nd Floor, 3rd Mile, Sevoke Road, P.O. - Salugara, P.5. - Bhaktinagar
Dist - Jalpaiguri, Pin - 734 008.

Ref. : ROSLG/DN/S1/2026-27
To,

1. Mr. Kamal Prasad Sharma, S/o. Pazupati Sharma, Bermaolk Berthang, P.O -
Bermolk, P8, - Kaluk, Dentam, Gyalshing, Dist - West Sikkim, Stafe - Sikkim,
Fin-737 113

2, Mrs. Priya Sharma, Wio. Kamal Prasad Sharma, Bermoik Berthang, P.O -
Bermoik, P.5, - Kaluk, Dentam, Gyalshing, Dist - Weat Sikkim, State - Sikkim,
Fin- 737 113

Dear SirfMadam,

Sub. : Notice issued under Section 13(2) of the Securitisation &
Reconstruction of Financial Assets & Enforcement of Security Interest Act,
2002,

Tha undersigned baing the Authonzed Officer of Canara Bank, Namchi Branch
thereinafter referred to as "the Secured Creditor”), appointed under the
Securtisation and Reconstruction of Financal Assels and Enfercement of Securily
Interest Act, 2002, (herelnafter referrad as the "Act") do hereby iszue this nolice
to you a5 under

That you Mr. Kamal Prasad Sharma (hereinafter referred Lo as “the Borrower")
and Mrs. Priya Sharma (hereinafter referred to as “the Joint Borrower™)
hawve availed credit facility  faciliies and liakilities are stated in the Schedule
A & C hareundar and has entered into the sacurity agreement's in favour of the
secured creditor. While avalling the said linancial assislancs, you have expressly
undértaken 1o repay the loan amaount's in accordance with the lerms and conditions
of the above mentioned agreamants

You (the addressee) are also enlered n to agreements against the secured assets
which are detailed in Schedule B hereunder,
SCHEDULE-A&C
[Detalls of the Credit Facility/les avalled by the Borrower]

Date : 13.05.2026

Mature of Loan | Loan Amount | Liability with Interest | Rate of Interest

{Loan Alc. Mo.) {in Rs.) as on 11.05.2026 with Penalty
Housing Loan |Rs. 40,00,000.00 | Rs. 39,61,194.00 9.60%
(1600033487 31)

Canara Home Rs. 2,39,228.00 Rs. 2,35,735.00 10.10%

Loan Secure
(16410BTTBTTT)

The above said boan [/ credit facilities are duly secured by way of morigage of the
assets more specifically described in the Schedule B hereunder, by virtue of the
ralavant documents axeculed by you in our favour Since you had failed to
discharge vour Rabilities as per the ferms and conditions stipulated, the Bank has
classifed the debt as Non Performing Assel (NPA) as on 09.05.2026. Hence
we hereby I5sus this notice o you under Section 13(2) of the subjact Act calling
upan you o dischame the enfire liability of Rs. 42,16,928.00 (Rups=es Forty Two
Lakhs Sixteen Thousand Nine Hundred Twenty Ning only) as on 11.05.2026 the
datails of which together wilth future interast rate on and from 12052028, within
Sixty (60} days from the date of the nolice, failing which we shall exercise all or
any of the rights under Section 13(4) of the subject Act

Furthar, you are hereby restrained from dealing with amy of the Secured Assels
mentioned in Schedule B in any manner whatsoever, without cur prior consent
This is withoul prejudice o any other righls available o us under the subjedct Act
andior any other law in Force,

Your attention Is inviled (o provisions of Sub-sectlon (B) of Section 13 of the
SARFAESH Act, in respact of ima avaiable, fo redeam tha Sacured Assels.

The Demand Motice had also been issued to vou by Registered Post with Ack
at your tast known addrass avallabda in the Branch racord,

SCHEDULE - B
DETAILS OF SECURITY ABSETS

Immovable ; Al that plece or parcel One Residential Flat (Tiles Floor) measuring
about 1177 Sq.0L. (lithe mare dr less) (the measunng includes super bulll up ares)
im the Fourth Floor in Black-A, identfied as Flat Mo, "D7 (a5 per building plan) of
the Multi Storied Residential Buillding known:as “Janki Resldancy”, including the
ama of comman stair cases et fitked wilh running water system, logather with
propartionate impartibie share of land measuring about 32 Katha, appertaining
ta and forming part of RS Piot Mo: 289, comesponding 1o LR Plot Mo, 488 recorded
in RS Khabkan Mo, 45, corasponding fo LLE. Khabkan Mo, 2146 sifuated in Mouza-
Kalkut, J.L Mo, 44, Pargana - Patharghata, under Ward Mo, 46 of S.M.C. Polica
Slation - Pradhannagar, District - Darjeeling, West Bengal, The Land I3 butted
and bounded by : Morth : Land and Houwse of S5n J. Prasad Gupla & Othars,
South ; Land and House of Sr Prakash Math Prasad & athers, East - 63 Ft Wide
Chamgpasan Main Road, West ; Land and House of Sn J. Prasad Gupia & Othars
(mcre fully describad in Dead Mo, FO40353-08599 2025 ragisterad befora ADSE
Bagdogra). (CERSAI 1D : 4008T373575)

Mame of Thie Holders ; Mr. Kamal Prasad Sharma and Smi. Priya Sharma,

Date : 13.05.2026 Authorized Officer
Place : Siliguri Canara Bank

LA'S

e Hiemd s

GIC HOUSING FINANCE LTD.

YOUR ROAD TO A DREAM HOME
CIN : LES922MH1989PLC054583

Regd. Office : 6th Floor, National Insurance Building, 14, Jamshedji Tata Road, Churchgate, Mumbai - 400 020. | Website: www.gichfindia.com

STATEMENT OF AUDITED STANDALONE & CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER AND YEAR ENDED MARCH 31, 2026

< in Lakh
STANDALONE CONSOLIDATED
Quarter Quarter Year Previous Quarter Quarter ' Year Previous
PARTICULARS Ended Ended to Date Year Ended Ended Ended to Date Year Ended
(31/03/2026) (31/03/2025) (31/03/2026) (31/03/2025) (31/03/2026) (31/03/2025) (31/03/2026) (31/03/2025)
(Audited) {Audited) (Audited) (Audited) (Audited) (Audited) (Audited) (Audited) |
1 | Total Income from operations 27,344 27,581 108,322 1.08,888 27,347 27.583 1,08.329 | 1,08,894
2 | Net Profit/{Loss) for the period
(before tax, Exceptional and/or Extracrdinary items) 6,327 6,854 15,877 21,943 6,340 6,868 15.821 21.976
3 | Net Profit{Loss) for the period before tax
(after Exceptional and/or Extracrdinary ltems) 6,327 5,548 15,877 20,637 6,340 5.562 15,921 20,8670
4 | Net Profit/(Loss) for the period after lax
(after Exceptional and/or Extraordinary items) 5,358 3,508 15,448 16,017 5,368 3.520 15,482 16,042
5 | Total Comprehensive Income for the period
[Comprising Profit/{Loss) for the period (after tax)
and Other Comprehensive Income {after tax)) 6,379 3483 16,546 15,999 6,389 3,494 16,579 16,024
6 | Paid up Equity Share Capital (Face value ¥ 10/-) 5,385 5,385 5,385 5,385 5,385 5,385 5,385 5,385
7 | Reserves as at 31st March (Audited) 205,176 1,891,053 2 05,176 1.91.053 205,252 1,871,096 2.05,252 1,91.096
8 | Secunties Premium Account 11.695 11.699 11,699 11,6949 11,6959 11,698 11,699 11,699
9 | Net Worth (Audited) 2,110,564 1,96,441 210,564 1.96,441 2.10,640 1,96,484 2,10,640 1,96,484
10 | Paid up Debl capital/Outstanding Debl 8,065,048 87271 8,05,048 B, 72731 8.05,048 872731 9,05,048 8.72,731
11 | Qutstanding Redeemable Preference Shares - - - - - - - -
12 | Dabt Equity Ratio 4. 30 4.44 4.30 4.44 430 4 44 430 4.44
13 | Earning Per Share (EPS) on Face Value T 10/-
(a) Basic 9.85 6.52 28.69 28,74 9.97 B.54 28.75 29.79
(b) Diluted 9.95 G.52 28.659 28,74 597 G.54 28.75 29,79
Mot Annualised | Mot Annualised Annualised Annualised [Not Annualised | Mot Annualised Annualised Annualised
14 | Capital Redemption Reserve - - - - - - - -
15 | Debenture Redemption Reserve Mot Applicable | Not Applicable | Not Applicable | Not Applicable | Nat Applicable Mol Applicable | Nol Applicable | Mol Applicable
16 | Debt Service Coverage Ratio Mot Applicabie | Not Applicable | Not Applicable | Not Applicable | Not Applicable | Not Applicable | Not Applicable | Not Applicabla
17 | Interest Service Coverage Ratio Mot Applicable | Mot Applicable | Not Applicable | Mot Applicable | Not Applicable Mot Applicable | Mot Applicable | Mot Applicable
MNotes:

{a) The above is an extract of the detalled format of audited standalone and consolidated financial results for the quarter and year ended March 31, 2026 filed with National Stock Exchange of India Limited and
BSE Limited under Regulation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the audited standalone and consolidated financial
results are available on the National Stock Exchange of India Lid. website (URL: hitps./fwww.nseindia.com), BSE Limited website (URL: hitps:/fwww.bseindia.com) and on the website of the Company

(URL: https:/f'www.gichfindia.com ),

(b) In compliance with Regulation 33 and Regulation 52 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the above standalone and consolidated financial results for the
guarter and year ended March 31, 2026 have been audited by the Statutory Auditors of Company, reviewed and recommended by the Audit Committes and subsequently approved by the Board of Directors
altheir respective meesting held on May 15, 2026. The Statutory Auditors have expressed anunmaodified opinion
{c) For the other line items referred In Regulation 52{4) of the Listing Regulations, pertinent disclosures have been made and available on the Mational Stock Exchange of India Lid. website (URL:
hitps:/f'www.nseindia.com), BSE Limited website (URL: https:/'www bseindia.com) and on the website of the Company (URL: https://'www.gichfindia.com).

(d) The Board has recommended a dividend of ¥ 4.5 per equity share of T 10/- each (45%) subject to approval of the members of the company at the forthcoming Annual General Meeting,

(e} The Company has modified the method of calculating Expected Credit Loss (ECL) w.e.fApril 01, 2025, as a result, the ECL provision as at June 30, 2025 has increased by ¥ 5,416 Lakh, The Company has
also reclassified repossessed properties from "Assets Held for Sale" (AHS) to Loans at amortised cost in accordance with opinion issued by Expert Advisory Committee of ICAl. Conseguently, AHS
amounting to ¥ 16,889 Lakh has been included in Loans at amortised cost as on June 30, 2025 and one time reclassification increase in ECL provisioning amounting to ¥ 2,731 Lakh during the said quarter.
During the previous year ended March 31, 2025 the Company had reviewed, assessed and written off the Loan Origination System (LOS) software, classified under intangible assels, with a carrying value of
< 1,306 lakh as at reporting date and in accordance with Ind AS 1 — Prasentation of Financial Statements, the camying value of the assel had been charged to the Statement of Profit and Loss as an
exceptional item, considering the nature, frequency and materiality of the transaction.
(g) On November 21, 2025, the Government of India notified the four Labour Codes - the Code on Wages, 2019, the Industrial Relations Code, 2020, the Code on Social Security, 2020, and the
Ccocupational Safety, Health and Working Conditions Code, 2020 - consaolidating twenty nine existing labour laws. The Company has assessed and there is no material impact of these changes on the
basis of opinion obtained and the best information available. The Company continues to monitor the implementation of Central / State Rules and clarifications from the Government on other aspects of

(f)

the Labour Code as needed.

Place : Mumbai
Date : May 15, 2026

For and on behalf of the Board
Sd/-
Sachindra Salvi
Managing Director & CEO
DIN : 10230663

OFFICE OF THE RECOVERY OFFICER
DEBTS RECOVERY TRIBUNAL KOLKATA (DRT 3)

8th Floor, Jeavan Sudha Building, 42C, Jawahar Lal Mehru Road,
Kalkata- 700071

Ref. Case No. RP/185/2019 (0.A. No. 218 of 2010)

ISARC LIMITED
Versus
M/S AISHWARYA ENTERPRISE & ORS

SALE NOTICE

Pursuant to the Order Mo, 25 dated 17.04 2026 passed by the undersigned for
the sala by e- auction of the under mentioned praperty, will be carfiad out as per
details given below

Details of Immovable Property:

All that the piece or parcel of land measuring 23 decimals lying and
situated at Mouza- Gayeshpur, J.L. No, BT, Touzi No. 12, C.5. Khaitan No- 46,
R.5. Khatian No. 745, L.R. Dag Mo-1651. within Sub-Registry Office Kalyani,
District -Madia, Pin - T41234 & All that the plece or parcel of land measuring 38
decimals lying and situated at Mouza Gayeshpur, J.L. No. 87, Towzi Mo, 12, R.5.
Dag No.- 1317, R.5. Khatian No. - 914, L.R. Khatian No.- 514 & 22, L. R. Dag No,
1588, within Sub- Registry Office Halyani, District -Madia, Pin-T41234.

Thie praperly will De sold on “As is Whare i and Whatever (s Basis™ and as per
the terms and conditions stipulated in the Proclamation of Sale ssusd by the
undersigned on 17.04 2026

The sale shall be subject to the condibons prescribed in Second Schedule of
the Income Tax Acl, 1961 and the rules made there under and lo the further
followving conditions. Tha property will be put up for the sake in thea kais specified in
the schedule. If thie amount to e realized s satisfed by the sale of a portion of the
property, the sale shall beimmediately stopped with respect to the remainder.

The Reserse Prce fixed for the properly is Re.756400.00 (Rupees Seven
Lakh Fifty Six Thousand Four Hundred Only).

The intending purchasers are directed o submil their offers in sealed covers
along with the Earnest Money Deposit (EMD) of Rs. 75,640.00 by 22.06.2026 at
14.00 hrs., by Demand Draft favouring “The Recovery Officer, DET-1I, Kolkata®
and payable at Kolkata, along with Bid Application Form and details of the property,
copy of PAN card, Address proof and Identity proaf, E-mail 1D, Mobile No. and in
case of the company or any oiber document confirming representationfattomay of
the company and the receipticounter file of such deposit in sealed covers
addressad to the Recovery Officer, Debts Recovery Tribunal - I, Kolkata at the
Tribunal's address by hand or by Registered / Speed Post. EMD deposited
thiaraafter shall nol be considerad for paricipafion in tha e-auclion. The last date
for submission of bids will be on or before 22,06, 2026, 14.04 hrs al the office of the
Trbunal and Bid Incremeant iz 1% of tha Resarve Priceia_, Rs. 7,584.00.

The successful bidder shall have to pay 25% of the sale proceeds after
adjustment of EMD on being knocked down by next date i.e. by 2:30 P.M. in the
said account, If the next day Is Holiday or Sunday. then on next first office day.
Thareafer, tha purchases shall depasit the balance 75% of the sale proceéds onor
before 15ih day from the date of sale of the property, exclusive of such day, or if the
15 day ba Sunday or othes Haliday, then on the firgl oflice day after the 15 day by
prescribed mode as stated abowve. In addition to the abave, the purchaser shall
also deposit Poundage fes with Recavery Officer DRT-I, Kolkala @ 2% upto Rs.
1,000 and & 1% of theexcess of the said amount of Rs. 1.000/- plus Rs 200V-
through DO in favour of Registrar, DRT-II, Kolkata.

The undersigned reserves the right to accept or reject any or-all bids if found
unrgasonablo or pastponea the auction al any tme withoul assigning any razson. In
case of default of payment within the prescnibed perad, the deposit, afler defraying
the expenses of the sale, may, If the undersigned thinks fit, shall be forfeited o the
Govermment and the defaulting purchaser shall forfait all claims to the property ar
o any part of thesum for which [ may subsequently be sold, The propery shall be
rascid, after the issus of fresh proclamation of sale,

Thie interding purchasers may contact Sri Abhay Kumar Singh, Chief Manager,
Mobile No- 7280394478, Emall- abhay.singhi@isarc.in, Branch Sddress: India
SME Assel Reconstruction Company Lid,, Cfo Authum Investmenlt & Infrastruciune
Lid., 32, 3rd Floor, 750, Park Street, Kamdhenu Buidding, Kolkata - 700016 for
Inspection of the properly. The properies may be inspeced from 01.06.2026 1o
0506 2026 betwsen 1100 hrs & 1500 hrs with prior appointment with the
Bank Officer

The date and fime of e-auction is fixed on 24,06.2026 between 1100 hrs and 1300
hrs with- auto ime exténsion of 3 minutes each, 1l sake is concluded by e-auction
and bédding shall fake place through "0n line Electronic Bidding™ throwgh the
wibsile https:ldrt.auctiontiger.net of M's e-Procurement Technologies Lid., al
Business Spaca, B-TOS, Wall Street Il, Opp. Crient Club, Near Guiarat College,
Ellis Bridge, Ahmedabad-330006, Gujarat, Contact Perzon: Mr Bam Sharma, Mob -
S0000Z3297T . e~ mail ramprasadi@acclionbiger.net, suppori@avcliontiger net. Help
Line: 0T9-68136891

Thea complete details about the above auction, proclamation of sale, the e-auction
bid form, declaration form and detadled terms and conditions of bidding are
available on the wabsite: hitps:idrt.gov.in.

Sri Abhay Kumar Singh, Chie! Manager, Mobile No- 7980394478, Email-
abhay.singh@isarc.in. Branch Address: India SME Aszet Reconstruction
Company Lid., Clo Authum Investment & Infrastructure Lid., 32, 3rd Floor. T5C,
Park Street, Kamdhenu Building, Kolkata - 700016 has been nominatad far co-
ordinating the e=auction

Given undar my hand and the seal ofthe Trbunal, on this date: 17.04. 2026

{(Prodip Kumar Mondal)
Recovery Officer
Government of India
Kolkata Debts Recovery Tribunal-3

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550

Ceebros Manijula, 3rd Floor, Office No-1, New No. 39, Old No. 45, Montieth Road,

Egmore, Opp: Indian Red Cross Society, Chennai, Tamil Nadu-600008
Tel: 7305758660

GOLD AUCTION NOTICE

The borrowers, in specific and the public, in general, are hereby notified that public auction of the gold ornaments

pledged in the below accounts is proposed to be conducted at the following branches on 16/06/2026 from 10.00

am onwards. The auction is of the gold ornaments of defaulted customers who have failed to make payment of

their loan amount despite being notified by registered letters. Unauctioned items shall be auctioned on any other

days without any further notice. Change in venue or date if any) will be displayed at the auction centre and on the

company website. The details given below are in the order of Branch Name, Loan Number.

List of Pledges:-

WEST BENGAL, BARDHAMAN, GALSI - GL, 325940700003612, 3694, 3718, 3738, 325940730017227, GUSKARA-GL,
325360700004200, 4224, 4256, 325360730025048, PANAGARH - GL, 325970700003093, 325970730034688, 4689,

BIRBHUM, KIRNAHAR -

GL, 326100700004807, 326100730020355, COOCH BEHAR, COOCH BEHAR-GL,

329030700003694, TUFANGANJ GL, 329850700002739, 2750, 2755, 2757, 2789, 329850730022898, DAKSHIN
DINAJPUR, BALURGHAT-GL, 325540700004589, 325540730005345, EAST MEDINIPUR, EGRA-GL, 325120700006488,
6497, EAST MIDNAPORE, CHANDRAKONA ROAD- GL, 325020700003990, HOOGHLY, PANDUA-GL, 325080700002577,
SINGUR-GL, 325060700003246, 3372, 3413, 3414, 325060730012549, HOWRAH, AMTA- GL, 325110700003802,
325110730027398, FALAKATA - GL, 327920700003947, MALDA, GAZOLE - GL, 326060700004110, 4115, 4181, 4182,
MANIKCHAK - GL, 326040700005137, 5329, 5351, MURSHIDABAD, BELDANGA-GL, 325770700006906, 6939,
DHULIAN GL, 328980700005214, 5215, MURSHIDABAD-GL, 325560700003889, SALAR-GL, 325780700005043,
NADIA, BAGULA-GL, 325520700004352, 4360, 4368, 4386, 4389, 325520730033717, 3732, KARIMPUR-GL,
325720700008022, 325720730012068, PLASSEY GL, 341720700002295, 2305, 341720730021033, TEHATTA GL,
327800700004549, 327800730008379, 8432, NORTH 24 PARGANAS, HASNABAD-GL, 325260700005191, 5281, 5383,
5385, 5402, 325260730011879, 1880, 1941, 1974, NORTH DINAJPUR, DALKHOLA-GL, 325650700002727, 2810,

325650730002915,
325660730019135,

ITAHAR - GL,
TUNGIDIGHI - GL,

326010700004965,
326020700004456,

KALIAYANGANJ-GL,
PURBA  MEDINIPUR,

325660700005094,
CHAITHANYAPUR-GL,

5167,

325430700004906, 4937, 4962, 325430730016530, JHARGRAM-GL, 325160700002944, 2965, 2989, PURBA MEDINI-
PUR/EAST MIDNAPORE, NANDIGRAM-GL, 325870700006050, 6135, 6149, 6162,6170,6171, 6297, 325870730021859,
PURULIA, BALARAMPUR GL, 328500700002595, 2642, 328500730008975, 8977, SOUTH 24 PARGANAS, KAKDWIP- GL,
325250700008157, SOUTH DINAJPUR, BUNIADPUR - GL, 326050700004244, 4275, 4285, 4289, WEST MIDNAPORE,
BELDA-GL, 325170700004445, 4473, 4474, 325170730029117,

Persons wishing to participate in the above auction shall comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders) by way of Cash or

Online on the same day of auction. Bidders should carry valid ID card/PAN card. For more details, please contact
9345954568

Authorised officer

Asi

rvad Micro Finance Ltd

FORM A

PUEBLIC ANNOUNCEMENT
(Under Regulation 6ol the Insodéency and Bankruplcy Board of India
iinsalvency Resolullan Process for Corporale Parsons) Regulations, 2006]

FOR THE ATTENTION OF THE CREDITORS OF

JAINCO AUTOMOTIVE PVT LTD
RELEVANT PARTICULARS

L | Rame of comarats delioe Jaineo Autormotive Pt Lisl,
2 | Dente ol imcomporhion of oorponate debior SR 1R
3. | Aurharity under which corporgte delstor s | HOG Hobats

mosmoraied / regshend
4, | Corporate Inentiy Mo,/ Lirnited Lisbiity
: enlilication No. of corporale detior
£, | Address of the registered offica and
| prinGipal oflios (7 &y of corparate Gebios
£, | INsohancy COmIMENDEMErT doiE in
| !jE.l.':E-ﬂ dmma_mz chablor ]
7 | Estimatod dabe of dosune of mschency
| resoition process
& [ I'-.:_1:||-|,.=.r1r4i regEtrabon rumber |:|i' T
TSohENCY CI'l:I'la‘_"E:El:IﬁFl'-El.'ﬂl"a:,l 85 MBI
resatifion jrolegioral
g [ Address and e-mail of the iMerm
resab tion professionsl, o neggiesed
H i'l"l"'ﬂ'I thia [:l':fl'ﬂ
10 Ackdness end a-mall 1o b usesd i
COMESDONCENo wiih tho imemm
| restiution professional | E-ra ;b ainoodigrnail ooy
| 11 Last gt for submssion ol cams. | May 28, 2008
12 Feeses of orediods, I &y, under ceuse (B N.'IT."&I:‘.'ﬁ-'_“EHE
of subsection (B0 of saction 21,
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